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it is too late. Large Indian companies and Multi-National Companies in India often use
pesticides excessively and irrationally in food production to maximise yield and profits.
This contaminates crops, soil and water, leaving harmful chemicals in food consumed
by the public. These pesticide-laden foods have been linked to the rising incidence of
Non-Communicable Diseases.

With the rise of consumerism, our population, especially the youth, are lured
by the Multi-National Companies into unhealthy food habits. The Government’s
current efforts are insufficient in addressing this growing epidemic. So, the
Government should, with immediate effect, bring stringent regulations and ensure its
effective and time-bound implementation. This includes stringent regulations on
harmful food practices, banning of all health-hazard items used in food production,
nation-wide campaigns promoting healthy living, better healthcare infrastructure and
fostering a culture that prioritise well-being over consumerism. We need to ensure
that health is not a privilege, but a promise kept for every single citizen. Thank you.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri Jose K. Mani: Dr. Fauzia Khan
(Maharasthra), Shri P. Wilson (Tamil Nadu), Shri Prakash Chik Baraik (West
Bengal), Dr. John Brittas (Kerala), Shri Sandosh Kumar P (Kerala), Shri A. A.
Rahim (Kerala), Shri Niranjan Bishi (Odisha), Shri M. Shanmugam (Tamil Nadu),
Shri Meda Raghunadha Reddy (Andhra Pradesh), Shri Haris Beeran (Kerala),
Shrimati Jebi Mather Hisham (Kerala) and Dr. Sasmit Patra (Odisha).

Demand to organize special classes of traditional sports in schools
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by Dr. Kalpana Saini:- Shrimati Geeta alias Chandraprabha (Uttar
Pradesh), Ms. Kavita Patidar (Madhya Pradesh), Shrimati Sumitra Balmik (Madhya
Pradesh), Dr. Sumer Singh Solanki (Madhya Pradesh), Shri Naresh Bansal
(Uttarakhand), Shri Ram Chander Jangra (Haryana), Dr. Sasmit Patra (Odisha),
Shri Niranjan Bishi (Odisha) and Dr. Fauzia Khan (Maharashtra).

Demand for financial assistance to victims of devastation caused by Cyclone Fengal
in Tamil Nadu

SHRI TIRUCHI SIVA (Tamil Nadu): Mr. Deputy Chairman, Sir, through the Chair, |
want to draw the attention of the Government to act with urgency in addressing the
severe and widespread devastation caused by Cyclone Fengal. The Cyclone Fengal
emerged as a low-pressure cyclone in November 2024 and it brought too much of
rain in Thanjavur, Thiruvarur, Nagapattinam, Mayiladuthurai and Tiruchirappalli.
Later, the cyclone hit the shores on 1% and 2" December, causing a great damage
across. It has ravaged 14 districts, directly affecting 1.5 crore people, displacing 69
lakh families and has caused loss of 40 precious lives, along with loss of 3,000 cattle
and 2.50 lakh poultry. Heavy rainfall, exceeding 50 centimetres in one day, has totally
submerged the districts of Villupuram, Cuddalore, Tiruvannamalai and Kallakurichi.
There were also damages in Chennai, Chengalpattu, Kanchipuram, Thiruvallur,
Vellore, Ranipet and Krishnagiri.

The Tamil Nadu Government has deployed a workforce of 38,000 officials and
1,20,000 first responders, who actively engaged in relief and rescue operations. Nine
teams from the NDRF and nine teams from the SDRF were also deployed. Despite
these commendable efforts, the scale of destruction far surpassed the State’s

Contents Page t



